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Order of the Tribunal 

List on 1.6.98 for order alongwith 

M.P.90/98. 
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156-98 for order alongwith 
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24-'6-'98 	In view of theLdiissa1be$j3 

Petition No.90/96,the .Revjew Application 
is Statxd barr& by limitation.. ccor- 

A dingly teviewApplicatjqn is dismissed. 
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